
BEFORE THE NATIONAL GREEN TRIBUNAL 
AT NEW DELHI 

ORIGINAL APPLICATION NO. 274 OF 2022 

IN THE MATTER OF: 

PREM AGGARWAL & ORS  …………….Petitioner 

Versus 

GOVT. OF NCT OF DELHI & ORS . …………………Respondent 
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1. Response/Undertaking on behalf of the Respondent No.10, 
Ghaziabad Development Authority in the matter of prem 
Aggarwal & Ors V. Government of NCT of Delhi & Ors 
O.A.274 of 2022  

2. 

Filed No.11.10.2025 

(SIDDHARTH SENGAR)
Pushpendra Singh Advocate for the Respondent 

   Clerk I.D.No.4587         73, Judges Colony, Sector-9, 
   Mob. 9953863024            Vaishali, Ghaziabad U.P. 201010 

Mobile :-+91 9868152850 
Email :- siddharthsengar@gmail.com 
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